Title: Need to look into the irresponsible attitude of a doctor at the Ram Manohar Lohia towards treatment of son of Shri Devendra
Prasad Yadav, a sitting MP.
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THE MINISTER OF POWER (SHRIP.R. KUMARAMANGALAM): Mr. Speaker, Sir, It is unfortunate that this situation has arisen and
the hon. Member is so pained by something which is so personal. | agree that it is unfortunate. | would bring it to the notice of the hon.
Minister and immediate action would be taken. With regard to what they have said, | would like to assure you that | would bring it to the
notice of the hon. Prime Minister who is actually the appropriate Minister to deal with this matter. The CBI comes under his jurisdiction.
| am sure that he would respond to it. ... (Interruptions)



